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. l_\,/lost Urgent/Out at once

OIE‘IC}9i3€()/F?gHE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ): DELI-II ._
N<>.i<2_____£&1_Gen1-/H08/2028 Dated, Delhi the .E M23 T

Sub : Draft format in W.P(C) 6244/2021 titled “Rajesh Tyagi & Ors. Vs. Jaibir
Singh 8» Ors. .

Copy of the letter no. 6129/DHC/Gaz/G-2/2023 dated 25.08.2023 received
from I—lop’ble High Court of Delhi, in the abovesaid matter be circulated for
information and immediate compliance, with request to furnish the
informationl report in terms of aforesaid letter dated 25.08.2023 positively by
28.08.2023 at 04:00 PM in the prescribed format attached herewith as
Annexure-A and Annexure-B to this office for onward transmission to Hon’ble
High Court of Delhi immediately to '1 -

1. All the Ld. Principal District 85 Sessions Judges, Delhi, New Delhi
(except Central District).

2. The Ld. Presiding Officers, Motor Accident Claims Tribunal, Central
District, Tis Hazari Courts, Delhi.

3. The Ld. Registrar General, Hon’ble High Court of Delhi, New Delhi for

, information.
4. PS to the Ld. Principal District 81, Sessions Judge (l—lQs), Tis Hazari

Courts, Delhi for information.

/5./The Chairman, Website Committee, Tis Hazari Courts, Delhi with the
request to direct the concerned official to upload the same on the

Website of Delhi District Courts.

6. Dealing Assistant, R&l Branch for uploading the same on LAYERS.

7. For uploading the same on Centralized Website through LAYERS.

V7W“(RA sn PANDIT)
Officer-in Charge, Genl. Branch, (C)

Addl. District 81> Sessions Judge,
Tis Hazari Courts, Delhiw

Encls. As above.
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' émail , I Vijay Verina
\
I " i

Draft format in W.P(C) 6244/2021 titled "Rajesh Tyagi & ors vs. Jaibir singh &
ors." ' -

-4_..._‘From :Vinay Sharma <ar-gazette1b.dhc@gov.in> Fri, Aug 25, 2023 05:19 PMi
Subject : Draft format in'W.P(C) 6244/2021 titled "R_ajesh Tyagi Q1 attachment

& orsvs. Jaibir singh & ors." ‘
To :Vijay Verma <pdj-central@ddc,nic.in>, " ,

headqua|te|judiciaI@gmai|.com g V ’
2 =.\l>;"~M¢y,51"» ‘ » ~"'<'e"""‘ 5‘ “’“” ii ‘

V I 92* 1 I

Please Find the letter attached herewith.

Regards
. ‘-,i-

, 1 .,,¢~;<»*~ wt r~ai§..?_ M
€ Q

3‘ (
"P-2»..._. -@727 2 5 nus gm

‘ IAssistant Registrar 1 §'l7i" W ',#i '
Gazette-IB Branch

- Delhi High court ‘t., Z5?»-fi>i ,1.-,-Ita I
“*-J5.
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l l lN THE HIGH COURT OF DELHI AT NEW DELHI

Nagy 2Q lDHClGaz./G-2/2023 >

From : .

The Registrar General,
High Court of Delhi,
New Delhi.

"To .

The Principal District & Sessions Judge (HQ),
Tis Hazari Courts Complex,
Delhi.

' New Delhi, dated, the .’L<5’:"August, 2023.

Sub : Drafl: format in W.P. (C) 6244/-2021 titled “Rajesh Tyagi & Ors Vs.
Jaibir Singh & Ors"

Sir

_ l am directed to request you to furnish the consolidated information in respect
of all MACTs of Delhi of cases for the -period from 2019-2020 and for the period from
2021-2023 in the prescribed formats attached herewith as Annexure-A and Annexure- C
B respectively. A copy of sample format duly filled up is attached for ready reference.

l am further directed to request you to furnish the afore-said information by
return e-mail at e-malllD ar-qazette1b.dhc@gov.in, by 31.08.2023 positively.

Yours faithfully,

(Vlnay Sharma)
Assistant Registrar (Gazette-IB)

For Registrar General.

Encl: As above
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_ Sample Format

IN THE_ HIGH COURT or DELHI AT NEW DELHI
W.P (c) 6244/2021

RAJESH TYAGl&ORS.......... .. ...........PETlT|ONERS

JAIBIR SINGH & ......RE$PONDENTS
FOI the Period -

~ Before the Court ofld

A s,‘ D
Adjudication

E i F
S No Case details Injury

Case
’ Damage W/o

lnsurancto
Property 6

MCA No.
1223/200

1

Yes No Yes

MCA No.
5489/ZOO

1

Yes Yes Yes

MGR N0.
S396/202

1 ,

No Yes NO'

_ PENDING g

W/0 DL Forged Interim S No Case Details Death |fI]l.lfY Damage
Comp C858 C358

Paid ‘ Property

MCA C
No 2356/202

‘ , , , No 987/2022
Total Total ‘Total Total , Total Tota Total ‘Tota Tota Total Total T TotalCount Count:O Count:O Count:O Count:02 Count 0 Count 0 Count 0 Count Count Count 0 count Q
. 03 . 1 2 l Z 1 1 1 °2 l °1 1
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DISPOSED

‘ S.No. “Case details Death Injury Damage W/0 'W/0 Forged I Interim‘ Settled i SNo Case Death lnjufY'Case ~ Damageto
‘ _ Case Case to insurance DL DL Comp. in Lok i Details Case Property

Total Total Total Total otal if Total Total Total Total Total Total Total . Total Count:
Cfiilfllii COUHE Cfllmlii COUMI ount: Count: Count: Count: Count: Count: Count Count: '

FRESH

A B Cl D l
S.No Case Dead! Injury

Details Case Case
amage /0 W/0 DL Forged DL interim S.No Case Death lI‘|]Ul'Y Case Damage to
to Insurance Comp. Details £359 Property

Property , Paid
l- T Total Total Total

Count: Count: Count:ll Total Total Total Total Total Total Total Total ' Total Count;

Adjudication g Execution
.E F <5 l H’ l AA BB - cc DD if i EE

o w ‘ ' “

Count: Count: Count: . Count: Count: Count: Count: Count-l
(A B_l C

TABLE ll

D E F
S.No Case Details Petitoner’s/ Claimant’s

f Evidence
Respondent's Evidence Final Arguments Judgment Reservedl . MCA No.98?!/2021 Completed Completed Completed Yes

5 Z MCA N0.999/2021 Completed
' 3 MCA

N0.1000/2021
Completed

4 MCA No. Com pleted

Pending N-A NA h
Completed Pending/N.A NA

Completed Cfimpleted yes

“?§m~—~fi . y¢~>_~~_-.__ _ .. -- _ - ---~ ----——--4+-- ~ —

_ _ , Adludlcatlon (- _ EXe¢"tl°" EE C
. A a _- c 0 E F <5 H I 1 ll AA as CC DD l

. Pwverw _ Paid Adalat .

Total I
' Count; _

1

rl
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'11

l \I 1001/2021 ' "no; -1 _ 1 uTotal Total Count:04 Total Couht:03 Total Count 0? Total co -
Count:04 Cases: O2

TABLE ll I

*COMPUANCE AFTER REGISTRATION OF FlR

DETAILED ACCIDENT

Count:

FIRSTACCIDENT REPORT INTERIM ACCIDENT REPORT. DETAILED ACCIDENT REPORT CASES WITHOUT RT
(FILED) (men) (nuso) “Em M N

A B c 0 E F cs H I J K l- "
S.No CaseDeta1s Pending Fresh Bisposed Pending Fresh Disposed Pending Fresh Disposed Pending 'F"e5h Dispgfed

off ' off O

Total Total Total Total Total Total Total Total’ Total Total Total Count: Total Total
Count: Count: Count: Count: Count: Count: Count: Count: Count: Count: Count:

-wt.,_%
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IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P. (C) 6244/2021

RAJESH TYAGI & ORS................... ................... .................... ...........PETlTlONERS
VERSUS

JAIBIR SINGH 8:. ..........RESPONDENTS
For the Period - 2019-2020

Before the Court of Ld. . . -Z1_

_ __ TABLEI

X

t

. . _ PENDING
Adjudication _ Execution

AIB coo E-F'GWH IIAA as cc no EE
S.No. Casedetails Death , Injury I Damage W/o W/0 DL Forged ‘Interim S.No Case Death Injury Y Damage to

’ Case ‘ Case ' to Insurance DL Comp. I Details Case Case Property
Property , - Paid

Total _ Total Q Total Total Total Total Total Total
I Count: Count: Count: Count: Count: Count: Count: I Count:

Total
Count:

Total Total Total Count:
Count: Count:

DISPOSED
Execution

AA BB CC DD EE

Case Case to Insurance DL Dl. Comp. In Lok
Property Paid Adalat

S.No Case Death Injury Case Damage to
Details Case PPOPBFW

I

lTotal _'_fotaI Total Total Total otal Total Total Total Total ‘Total Total Total Total Count: Z‘

Adjudication
A I B c | o E F I e f H I I

S.No. Case detai Death Injury Damage W/0 W/0 Forged Interim Settled

§Count; Count Count: Count: Count: ount: Count: Count: Count: Count: Count: Count: Count:

. _ ZR
\



~

I

\ H
U

FRESH - ‘
AdjudIcatIon'~ '" Execution .

DD EE

Details Case Case
Pmperty ' Paid

lngurangg _ COITIP. Dehlls C358 . Prvpeftv

Count:

A 8 C .D E F G H l AA BB CC I
S.No Case Death Injury Damage ‘ W/o W/o DL Forged DL Interim S.No Case Death lflillfll Case Damage to

to I

Total Total Total Total Total Total Total Total Total Total
Count:Count:Count: Count:

Total Total Count:
Count: Count: Count: Count: ‘Count: Count!

TABLE II V _
......_» A ‘ ” E F

S.No.
Evidence _

._,..._

I.....C.._

l I I Total Count

a c o _ .
Case Details Petitonefsl Claimants Respondenfs Evidence Final Arguments Judgment Reserved /

: Total Count: Total Count of Total Count:
' Cases: I

TABLE Ill

COMPLIANCE AI-TER REGISTRATION OF FIR _
-f FIRSTACCIDENT REPORT INTERIM ACCIDENT REPORT DETAILED ACCIDENT REPORT I CASES WLTHOUT ornmteo ACCIDENT
I _IFII£0l IFIIEDL , , (FILED) REPQRT

A a lCDEFGH'l.lK t MN;-.

S. No Casellletzils Pending Fresh Disposed Pending Fresh Disposed Pending Fresh Disposed Pending Fresh Disposed’
ffl off 0 . ‘ off E

I
Total
Count:

Total Total
Count: _Count3 Count: Count: _ Count: Count: Count:

Total Total Total Total Total Total Total Tqtalcqq,-It; Tum -|-om
C°""tY C°""t1 _ Count: lCount: i

... __.__._._ _.... ....._s._.._ ..._~_,._.....-.,_._ _ .. ..I._._. _.._. ,._...._..-_.... _,._. Q.
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IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P. (C) 6244/2021

ANNEXURE-I; '
5

v-

RAJESH TYAGI & 0RS......... . . . ......PETlTlONERS
VERSUS

JAIBIR SINGH & ORS......... ............... .......... ...... ............ .... ..RESPONDENTS
For the Period — 2021~2023

Beforethe Court of Ld.
D g
PENDING

Adjudication M4 Execution
A I B c o E F cs H I I AA as cc on EE

Case Case to Insurance DL Comp. ~ Details Case Case Property
I S.No. Casedetarls Death Injury Damage W/0 W/o DL Forged Interim I S.No" Case 'Death Injury Damageto '

Property 7 _ 7 A V Paid y ‘

Count: Count:
Total Total Total Total Total Total Total Total ' Total

I Count: Count: Count: Count: Count: Count: Cou nt:
Total Total Total Count:
Count: Count:

I DISPOSED
Adjudication .

A alclo E FGHIJ
S'.NO.

___..__§.
Case Case ' to Insurance DL DL ‘Comp. in Lok Details Case Property

pmpgrty y Paid Adalat

Execution t

Count: Count: Count: Count: Count: ount: Count: Count

AA as _ cc DD EE
sedetails Death ‘ Injury Damage W/o W/o Forged Interim Settled S.No Case Death -lnjuryCase Damageto

Count: I Count:
ll Total Total -Total Total Total otal Total Total Total Total Total Total Total Total Count: I

Count: Count: Count: 5

5

0
I-

- /T1

®
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4-FRESH

AA 33 CC DD EE
C359 D ath Injury Case Damage to

A 3 C
S.No Case Death Injury Damage W/o W/o DL Forged DL In'tenm' $~N° e

Comp. Delalls Case Property9¢lBil$ Case Case to Insurance
Paid

Execution ‘" T Adjudication
o E "F <5 I I-I I

- Property

(Count: Countz, Count: Count: Count: Count. Count.
I Total Total Total Total Count:Total T Total Total Total Total Total Total Tota

l - - Count: Count: Count: "Count:

TABLE ll

' " _ Evidence

A B C
r’ / Claimant's . Respondent's Evidence rg

Total 7 f Total Count:W L Total Count: Total Count: Total Counto
Cases:Count:

TABLE Ill

D E F-
FinalA uments ludgmentReserved I

I FIRST ACCIDE
- (FILED) (FILED) (FILED)

COMPLIANCE AFTER REGISTRATION OF FIR
NT REPORT CASES WITHOUT DETAILED ACCIDENTNT REPORT INTERIM ACCIDENT REPORT DETAILED ACCIDE

REPORT
I J K L M N

I
‘ A B co E FGIH

sed -Pending Fresh Disposed Pending Fresh Disposed
off

Pending Fresh Disposed
off

Total Total Total Total Total o
' ' : Count: -

Total
' nt: Count: Count: Count.

S.No. I Case Details I Petitone s

Count: Count. Cou Count:
T tall Total Total Total Total Count: Total

Count. Count
Total
Count:Count:

I S. No } Case Details Pending Fresh Dispo
off ‘

._.._.._.....=...,...._.l.._ _ ...... .I.._..__........__..._...__._..


